W P(C) No. 367 OF 2004
| TEM No. MM - 17 Court No. 3 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Wit Petition(Civil) No.367/2004( For Prelininary Hearing )
S| DDHAKALA AYURVED MAHAVI DYALAYA Petitioner (s)
VERSUS
STATE OF MAHARASHTRA & ORS. Respondent (s)

( Wth Appln(s). for ex-Parte stay )

Date : 30/07/2004 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE Y. K. SABHARWAL

HON BLE MR JUSTICE D.M DHARMADHI KARI
For Petitioner (s) Dr. Raj eev Dhawan, Sr. Adv.

M. SUK. Sagar, Adv.
Ms. Bi na Madhavan, Adv.
M. Avinas Avhad, Adv.

For Respondent (s)

UPON bei ng nmentioned by the counsel the Court made the foll ow ng
ORDER

List the matter on 13th August, 2004.

(S. Thapar) (V. P. Tyagi)
PS to Registrar Court Master



